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2173 ;Chandraiah
22,1, Pachaiah

23, Kumara Swamy

24 ,Ramachander
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27%Kandri Chandraiah
2§?Kara Pentaiah
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12”Naf31 Rcddy
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18.Malla Reddy

154G sLaxmaiah

169K, Tylaiah,
179Kotta Venkatiah,
18*Arur1 Iylalah‘
19; C*Yadaglrl.
2D“B*Nallash.

BZSSandela Chsndralah
33‘A ‘Yadaiah '
34.M,Venkataiah
35,Rasals Pochaiah
36/Dattari Gandaiah
37:G.Laxmaiah
38§Aruri Sammaiah

38 Sadanayoli Vankataiah

4G?N:pechaiah
417A,Mallaiah
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1% General Manager, Seuth Central Railuay,
Rail Milayam, Secunderabad,

23 Chief Administrative OPficer, (Canstructlcn—l),
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South Central Reiluay, Secundsralbadi’
4 Divisional EﬂglnIBI(EGnBtEUCtlgn—I),

South Central Railuay, D. R%N'Campmund, Sscundsrahad‘

ﬂﬁ%ﬁailmay;

Sanchaslan Bhavan, Secundsrabad.'
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63 Chisf Parmansnt Uay Inspector, S.C.Railuay,
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For the Applicantss Mr.P.Krishna Reddy, Advocate

For the Respondentss Mr.J.RJG@pal Rae, SC for Rlys.
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CORAM s
r THE HON'BLE MR.JUSTICE V.NEELADRI RAO :VICE-CHAIRMAN

THE HON'BLE MR.R,RANGARAJAN s MEMBER(ADMN)
‘ The Tribunal made the fellowing Orders-
_ , Notice before admissi@n in the O.A.

|
sllewed to meEtiﬁ €25t2€£_?rders, the applicants sheould be
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it en 28-3-95 fer reply in‘the meanwhile.
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2. The Chief Administrative Officer(Censtructien-I)
$.C.Railway, D.R.M.Cempeund, Secunderabad.

3. The Divigional Railway Manager(P) Secunderabad Divisien(BG)
S.C.Rly, Secunderabad.

4. The Divisienal Engineer(Censtruction-I)
$.C.Rly, Sanchalan Bhavan, Secunderabad.

‘ 5. The Senier Divisienal Engineer(Censtruction},
Y, * 7 ~eiedanlml) S.C.Rlv, Secunderabad.

Yn‘ 6. The Chief Permanent Waﬁ Inspector, S.C.Rly,
NN ‘Beiguda, Secunderabad.

|
/%" 7. One cepy te Mr, P.Krishna Reddy, Advocate, CAT.Hyd.
-i 8, One cepy to Mr.J.R.Gepal Rae, SC fer Rlys, CAT,Hyd.
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